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 MINUTES OF THE MEETING No. 41/14 dated  held on 8.1.2014  UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 
 
1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2.         Shri Daya Shankar, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi
 
 
The Committee first considered minutes of the NC Meeting No.40                                                                                                                                                                                                                                          
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                            /14
for confirmation and confirmed and adopted the same without any change.
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 41/83-ALC1/2013 MEETING DATE : 08.01.2014
 

1

Case No.:3/21/83-ALC1/2013 Party Name:FICUS PAX PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00289/AM14/ RLA File :07/24/040/00252/AM11/ Lic.No/Date:0710074617
05.10.2010

Defer Date:05.02.2014

Decision :D/L dated 14.10.2013 issued by DIPP. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.1.2014.
 

2

Case No.:50/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00692/AM14/ RLA File :03/95/040/00881/AM11/ Lic.No/Date:0310626800
15.04.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 46-50%)

1 Kg 1. Paraffin
2. Chlorine
3. Relevant Stabilizer

0.562 Kg
0.711 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

3

Case No.:51/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00693/AM14/ RLA File :03/95/040/00862/AM11/ Lic.No/Date:0310628265
27.04.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content (46-
50%)

1 Kg 1. Paraffin
2. Chlorine
3. Relevant Stabilizer

0.562 Kg
0.711 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

4

Case No.:49/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00691/AM14/ RLA File :03/95/040/00164/AM12/ Lic.No/Date:0310633769
31.05.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 40-45%)

1 Kg 1. Paraffin (C10-C20)
2. Chlorine
3. Tin Stabilizer

0.595 Kg
0.840 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

5

Case No.:29/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00671/AM14/ RLA File :03/95/040/00206/AM12/ Lic.No/Date:0310636884
17.06.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content (46-
50%)

1 Kg 1. Paraffin (C10-C20)
2. Chlorine
3.  Relevant Stabilizer

0.562 Kg
0.711 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

6

Case No.:52/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00694/AM14/ RLA File :03/95/040/00208/AM12/ Lic.No/Date:0310636892
17.06.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content (46-
50%)

1 Kg 1. Paraffin (C10-C20)
2. Chlorine
3. Relevant Stabilizer

0.562 Kg
0.711 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

7

Case No.:48/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00690/AM14/ RLA File :03/95/040/00510/AM12/ Lic.No/Date:0310655391
22.09.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 40-45%)

1 Kg 1. Paraffin (C10-C20)
2. Chlorine
3. Tin Stabilizer

0.595 Kg
0.840 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

8

Case No.:53/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00695/AM14/ RLA File :03/95/040/00824/AM12/ Lic.No/Date:0310674732
04.01.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content (46-
50%)

1 Kg 1. Paraffin (C10-C20)
2. Chlorine
3. Tin Stabilizer

0.562 Kg
0.711 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

9

Case No.:26/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00668/AM14/ RLA File :03/95/040/00265/AM13/ Lic.No/Date:0310702038
17.07.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content (46-
50%) Makchlor

1 Kg 1. Paraffin (C10-C20)
2. Tin Stabilizer

0.562 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

10

Case No.:27/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00669/AM14/ RLA File :03/95/040/00518/AM13/ Lic.No/Date:0310712762
15.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/36/2011-Ch.II     dated 6.1.2014,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin  (46-
50%) Makchlor 50%

1 Kg 1. Paraffin (C10-C20)
2. Tin Stabilizer

0.562 Kg
0.010 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

11

Case No.:13/40/83-ALC1/2012 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00750/AM13/ RLA File :03/95/040/00521/AM13/ Lic.No/Date:0310715358
21.11.2012

Defer Date:05.02.2014

Decision :Email for Central Excise Data issued on 12.07.2013. Reminder issued on 12.11.2013 to firm for furnishing the Central Excise Data. Re-listed for 8.1.2014.
 

12

Case No.:87/5/83-ALC1/2013 Party Name:ADARSHA SPECIALITY CHEMICALS PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00095/AM14/ RLA File :07/24/040/00249/AM13/ Lic.No/Date:0710092280
05.12.2012

Defer Date:05.02.2014

Decision : The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for wants of information   from the firm to the D/L dated 18.12.2013  issued by Deptt. of C&PC(PC.Div).   Re-listed for 5.2.2014.
 

13

Case No.:18/5/83-ALC1/2013 Party Name:ROHA DYE CHEM PVT LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00026/AM14/ RLA File :03/95/040/00821/AM13/ Lic.No/Date:0310723987
13.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

14

Case No.:46/5/83-ALC1/2013 Party Name:PARAS POLYCOAT LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00054/AM14/ RLA File :05/24/040/00430/AM13/ Lic.No/Date:0510346246
15.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

15

Case No.:62/5/83-ALC1/2013 Party Name:SRIRAM COMPOUNDS PVT. LTD . Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00070/AM14/ RLA File :05/24/040/00419/AM13/ Lic.No/Date:0510346349
18.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 23.7.2013 issued by DIPP. 2nd D/L issued by DIPP on 6.8.2013. Reminder issued by TA on 10.12.2013. The case is re-listed for 5.2.2014.
 

16

Case No.:13/5/83-ALC1/2013 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00021/AM14/ RLA File :03/95/040/00348/AM13/ Lic.No/Date:0310724589
19.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm for Central Excise Data issued on 10.12.2013. The case is re-listed for 5.2.2014
 

17

Case No.:4/5/83-ALC1/2013 Party Name:GARGI HUTTENES ALBERTUS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00012/AM14/ RLA File :03/94/040/00250/AM13/ Lic.No/Date:0310724978
20.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The application has been referred to Deptt. of C&PC(PC Div) for providing the comments. U.O. issued to PC Division on 1.1.2014. The case is re-listed for 5.2.2014.
 

18

Case No.:59/5/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00067/AM14/ RLA File :08/24/040/00402/AM13/ Lic.No/Date:0810118630
20.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. TA (C&PC) Chemicals to issue D/L for central excise data. Reminder issued by this office on 6.9.2013. Reminder issued on 17.12.2013. The case is re-listed for 5.2.2014.
 

19

Case No.:72/5/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00080/AM14/ RLA File :08/24/040/00399/AM13/ Lic.No/Date:0810118629
20.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. TA (C&PC) Chemicals to issue D/L for central excise data. Reminder issued by this office on 6.9.2013. Reminder issued on 17.12.2013. The case is re-listed for 5.2.2014.
 

20

Case No.:73/5/83-ALC1/2013 Party Name:COLORANT LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00081/AM14/ RLA File :08/24/040/00410/AM13/ Lic.No/Date:0810118579
20.02.2013

Defer Date:05.02.2014

Decision :Hard Copy sent to Deptt. of C&PC(Chem.Div) on 10.7.2013. Comments awaited. The case is re-listed for 5.2.2014.
 

21

Case No.:78/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00086/AM14/ RLA File :08/24/040/00397/AM13/ Lic.No/Date:0810118720
21.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

22

Case No.:79/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00087/AM14/ RLA File :08/24/040/00403/AM13/ Lic.No/Date:0810118721
21.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

23

Case No.:15/5/83-ALC1/2013 Party Name:SABERO ORGANICS GUJARAT LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00023/AM14/ RLA File :03/95/040/00879/AM13/ Lic.No/Date:0310725421
22.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. The case is re-listed for 5.2.2014.
 

24

Case No.:28/41/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00670/AM14/ RLA File :03/95/040/00943/AM13/ Lic.No/Date:0310725374
22.02.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem). Re-listed for 5.2.2014.
 

25

Case No.:60/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00068/AM14/ RLA File :08/24/040/00411/AM13/ Lic.No/Date:0810118792
25.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

26

Case No.:74/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00082/AM14/ RLA File :08/24/040/00415/AM13/ Lic.No/Date:0810118794
25.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

27

Case No.:82/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00090/AM14/ RLA File :08/24/040/00412/AM13/ Lic.No/Date:0810118793
25.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

28

Case No.:51/5/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00059/AM14/ RLA File :08/24/040/00404/AM13/ Lic.No/Date:0810118866
27.02.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 5.2.2014.
 

29

Case No.:76/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00084/AM14/ RLA File :08/24/040/00420/AM13/ Lic.No/Date:0810118908
28.02.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

30

Case No.:44/5/83-ALC1/2013 Party Name:TASKAR CHEMICALS PVT. LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00052/AM14/ RLA File :03/95/040/00954/AM13/ Lic.No/Date:0310726621
04.03.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 5.2.2014.
 

31

Case No.:52/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00060/AM14/ RLA File :08/24/040/00422/AM13/ Lic.No/Date:0810119017
05.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

32

Case No.:24/5/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00032/AM14/ RLA File :03/95/040/00825/AM13/ Lic.No/Date:0310727321
07.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Email issued on 5.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

33

Case No.:41/5/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00049/AM14/ RLA File :03/95/040/00984/AM13/ Lic.No/Date:0310727419
08.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee noted that the firm has replied partly. Hence, it was decided to call for complete reply from the firm. E-mail issued by TA, DIPP on 10.12.2013. Re-listed for 5.2.2014.
 

34

Case No.:70/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00078/AM14/ RLA File :08/24/040/00427/AM13/ Lic.No/Date:0810119168
08.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 1/8/2013. Reminder by Email issued on 6.9.2013 and 10.12.2013. The case is re-listed for 5.2.2014.
 

35

Case No.:93/17/83-ALC1/2013 Party Name:JELL PHARMACEUTICALS PVT. LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00266/AM14/ RLA File :03/94/040/00989/AM13/ Lic.No/Date:0310727701
11.03.2013

Defer Date:05.02.2014

Decision : The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail issued on 3.10.2013 for want of hard copy. Reminder issued on 12.11.2013. The case is re-listed for 5.2.2014
 

36

Case No.:31/5/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00039/AM14/ RLA File :03/94/040/00977/AM13/ Lic.No/Date:0310727830
12.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
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Case No.:42/5/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00050/AM14/ RLA File :03/95/040/00974/AM13/ Lic.No/Date:0310727826
12.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

38

Case No.:50/5/83-ALC1/2013 Party Name:ARHAM PETROCHEM PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00058/AM14/ RLA File :08/24/040/00435/AM13/ Lic.No/Date:0810119294
12.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 6.1.2014. The case is re-listed for 5.2.2014.
 

39

Case No.:56/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00064/AM14/ RLA File :08/24/040/00429/AM13/ Lic.No/Date:0810119298
12.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

40

Case No.:58/5/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00066/AM14/ RLA File :08/24/040/00431/AM13/ Lic.No/Date:0810119297
12.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

41

Case No.:43/5/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00051/AM14/ RLA File :03/95/040/00674/AM13/ Lic.No/Date:0310727964
13.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

42

Case No.:32/5/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00040/AM14/ RLA File :03/94/040/01037/AM13/ Lic.No/Date:0310728283
15.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 12.11.2013. Reminder issued on 17.12.2013 to firm. The case is re-listed for 5.2.2014.
 

43

Case No.:28/21/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00314/AM14/ RLA File :03/95/040/00675/AM13/ Lic.No/Date:0310728485
18.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to firm issued on 10.12.2013. The case is re-listed for 5.2.2014.
 

44

Case No.:29/21/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00315/AM14/ RLA File :03/95/040/01021/AM13/ Lic.No/Date:0310728821
20.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to be issued. The case is re-listed for 5.2.2014.
 

45

Case No.:86/17/83-ALC1/2013 Party Name:CALIBRE CHEMICALS PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00259/AM14/ RLA File :03/94/040/00301/AM13/ Lic.No/Date:0310729492
25.03.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 5.2.2014.
 

46

Case No.:85/5/83-ALC1/2013 Party Name:RISHI CHEMICAL WORKS PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00093/AM14/ RLA File :02/24/040/00206/AM13/ Lic.No/Date:0210188050
26.03.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 5.2.2014.
 

47

Case No.:29/17/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00202/AM14/ RLA File :09/24/040/00524/AM13/ Lic.No/Date:0910055573
27.03.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail issued on 12.11.2013 for Hard copy. Reminder to firm/RLA issued on 10.12.2013. The case is re-listed for 5.2.2014
 

48

Case No.:30/17/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00203/AM14/ RLA File :09/24/040/00522/AM13/ Lic.No/Date:0910055576
27.03.2013

Defer Date:05.02.2014

Decision :D/L dated 12.11.2013 issued by DIPP. Reminder to firm on 6.1.2014 issued by this office. The case is re-listed for 5.2.2014.
 

49

Case No.:3/17/83-ALC1/2013 Party Name:SATYAM POLY PLAST Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00176/AM14/ RLA File :13/24/040/00054/AM13/ Lic.No/Date:1310042625
01.04.2013

Defer Date:05.02.2014

Decision :D/L dated 31.10.2013 issued by Deptt. of C&PC(PC Div). Reminder to firm on 6.1.2014 issued by this office. The case is re-listed for 5.2.2014.
 

50

Case No.:8/17/83-ALC1/2013 Party Name:SHIV SHAKTI TIMBER INDUSTRIES Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00181/AM14/ RLA File :09/24/040/00612/AM13/ Lic.No/Date:0910055650
02.04.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that reply from the firm has been received and sent to DIPP on 1.1.2014. The case is re-listed for 5.2.2014.
 

51

Case No.:71/5/83-ALC1/2013 Party Name:FUSO GLASS INDIA PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00079/AM14/ RLA File :04/24/040/00148/AM13/ Lic.No/Date:0410144670
03.04.2013

Defer Date:05.02.2014

Decision :D/L dated 18.9.2013 issued by DIPP. Reminder dated 10.12.2013 issued by this office. The case is re-listed for 5.2.2014.
 

52

Case No.:7/17/83-ALC1/2013 Party Name:SYNGENTA INDIA LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00180/AM14/ RLA File :31/83/040/00202/AM13/ Lic.No/Date:3110057932
16.04.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 5.2.2013.
 

53

Case No.:37/17/83-ALC1/2013 Party Name:NAGARJUNA AGRICHEM LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00210/AM14/ RLA File :09/24/040/00003/AM14/ Lic.No/Date:0910055775
17.04.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 5.2.2013.
 

54

Case No.:72/17/83-ALC1/2013 Party Name:BEE CHEMS Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00245/AM14/ RLA File :06/24/040/00006/AM14/ Lic.No/Date:0610031939
10.05.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 5.2.2013.
 

55

Case No.:73/17/83-ALC1/2013 Party Name:BEE CHEMS Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00246/AM14/ RLA File :06/24/040/00005/AM14/ Lic.No/Date:0610031938
10.05.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 5.2.2013.
 

56

Case No.:76/26/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00399/AM14/ RLA File :08/24/040/00114/AM14/ Lic.No/Date:0810122297
27.06.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 11.10.2013. Reminder issued on 17.12.2013 and 13.1.2014. Re-listed for 5.2.2014.
 

57

Case No.:1/41/83-ALC1/2013 Party Name:KIM CHEMICALS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00643/AM14/ RLA File :03/94/040/00474/AM14/ Lic.No/Date:0310749271
12.09.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

58

Case No.:1/33/83-ALC1/2013 Party Name:SHOBIKAA IMPEX, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00533/AM14/ RLA File :32/24/040/00008/AM14/ Lic.No/Date:3210067446
18.09.2013

Defer Date:19.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued. The case is re-listed for 19.2.2014
 

59

Case No.:1/29/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00462/AM14/ RLA File :30/24/040/00034/AM14/ Lic.No/Date:3010097384
08.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail issued on 10.12.2013 for hard copy. Reminder to be issued. The case is re-listed for 5.2.2014
 

60

Case No.:14/41/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00656/AM14/ RLA File :03/94/040/00621/AM14/ Lic.No/Date:0310754276
18.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 5.2.2014.
 

61

Case No.:32/41/83-ALC1/2013 Party Name:GARGI HUTTENES ALBERTUS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00674/AM14/ RLA File :03/94/040/01103/AM13/ Lic.No/Date:0310754864
22.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

62

Case No.:33/41/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00675/AM14/ RLA File :03/94/040/00648/AM14/ Lic.No/Date:0310755086
23.10.2013

Defer Date:19.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 19.2.2014.
 

63

Case No.:6/41/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00648/AM14/ RLA File :30/24/040/00036/AM14/ Lic.No/Date:3010097773
24.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(Chem.Div). The case is re-listed for 5.2.2014.
 

64

Case No.:19/41/83-ALC1/2013 Party Name:MICRO INKS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00661/AM14/ RLA File :03/95/040/00562/AM14/ Lic.No/Date:0310755784
28.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP. The case is re-listed for 5.2.2014.
 

65

Case No.:31/41/83-ALC1/2013 Party Name:MICRO INKS LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00673/AM14/ RLA File :03/95/040/00557/AM14/ Lic.No/Date:0310755777
28.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP. The case is re-listed for 5.2.2014.
 

66

Case No.:5/41/83-ALC1/2013 Party Name:DEVHARSH INFOTECH PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00647/AM14/ RLA File :03/94/040/00662/AM14/ Lic.No/Date:0310755987
29.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP. The case is re-listed for 5.2.2014.
 

67

Case No.:37/41/83-ALC1/2013 Party Name:DEVHARSH INFOTECH PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00679/AM14/ RLA File :03/94/040/00663/AM14/ Lic.No/Date:0310755982
29.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 6.1.2014. The case is re-listed for 5.2.2014.
 

68

Case No.:47/41/83-ALC1/2013 Party Name:COLOURTEX INDUSTRIES LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00689/AM14/ RLA File :03/94/040/00452/AM14/ Lic.No/Date:0310756238
30.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(Chem Div.). The case is re-listed for 5.2.2014.
 

69

Case No.:8/41/83-ALC1/2013 Party Name:ROHA DYE CHEM PVT LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00650/AM14/ RLA File :03/95/040/00533/AM14/ Lic.No/Date:0310756111
30.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 5.2.2014.
 

70

Case No.:35/41/83-ALC1/2013 Party Name:DORF-KETAL CHEMICALS INDIA PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00677/AM14/ RLA File :03/94/040/00386/AM14/ Lic.No/Date:0310756236
30.10.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/176/2011-Ch.II     dated 27.3.2012,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Chemical – Cold Flow
Improver, Trade Name: SR
1690 containing 40% of
Dodiflow  5750-1 and 60%
C10-C20 Aromtic Solvent

1 Kg 1. Dodiflow 5750-1/Ethylene
Vinyl Acetate Co-Polymer
 
2. Aromatic Solvent C10-C20

0.400 Kg
 
 
0.600 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

71

Case No.:36/41/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00678/AM14/ RLA File :03/94/040/00637/AM14/ Lic.No/Date:0310756253
30.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

72

Case No.:42/41/83-ALC1/2013 Party Name:PANAMA PETROCHEM LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00684/AM14/ RLA File :03/95/040/00564/AM14/ Lic.No/Date:0310756123
30.10.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

73

Case No.:7/41/83-ALC1/2013 Party Name:ROHA DYE CHEM PVT LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00649/AM14/ RLA File :03/95/040/00532/AM14/ Lic.No/Date:0310756115
30.10.2013

Defer Date:19.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. The case is re-listed for 19.2.2014.
 

74

Case No.:2/33/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00534/AM14/ RLA File :08/24/040/00328/AM14/ Lic.No/Date:0810126219
31.10.2013

Defer Date:05.02.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 5.2.2014.
 

75

Case No.:34/41/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00676/AM14/ RLA File :03/94/040/00690/AM14/ Lic.No/Date:0310756682
01.11.2013

Defer Date:19.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. The case is re-listed for 19.2.2014.
 

76

Case No.:9/41/83-ALC1/2013 Party Name:NOBLE PRINTING PRESS Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00651/AM14/ RLA File :03/95/040/00620/AM14/ Lic.No/Date:0310756812
05.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

77

Case No.:10/41/83-ALC1/2013 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00652/AM14/ RLA File :03/94/040/00641/AM14/ Lic.No/Date:0310756879
06.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(Chem.Div). The case is re-listed for 5.2.2014.
 

78

Case No.:12/41/83-ALC1/2013 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00654/AM14/ RLA File :03/94/040/01080/AM13/ Lic.No/Date:0310756976
06.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

79

Case No.:13/41/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00655/AM14/ RLA File :03/94/040/00636/AM14/ Lic.No/Date:0310756883
06.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

80

Case No.:38/41/83-ALC1/2013 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00680/AM14/ RLA File :03/94/040/00449/AM14/ Lic.No/Date:0310756878
06.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

81

Case No.:44/41/83-ALC1/2013 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00686/AM14/ RLA File :03/94/040/00467/AM14/ Lic.No/Date:0310756877
06.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

82

Case No.:45/41/83-ALC1/2013 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00687/AM14/ RLA File :03/94/040/00412/AM14/ Lic.No/Date:0310756875
06.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and being sent to Deptt. of C&PC(Chem.Div). The case is re-listed for 5.2.2014.
 

83

Case No.:24/41/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00666/AM14/ RLA File :05/23/040/00320/AM14/ Lic.No/Date:0510370467
07.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 5.2.2014
 

84

Case No.:25/41/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00667/AM14/ RLA File :05/23/040/00321/AM14/ Lic.No/Date:0510370469
07.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 5.2.2014
 

85

Case No.:46/41/83-ALC1/2013 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00688/AM14/ RLA File :03/94/040/00558/AM14/ Lic.No/Date:0310757204
07.11.2013

Defer Date:05.02.2014
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Decision :The Committee considered the case as per agenda and noted that hard copy  from the firm has been received and is being sent to Deptt. of C&PC(Chem Div). The case is re-listed for 5.2.2014.
 

86

Case No.:4/37/83-ALC1/2013 Party Name:PLASTENE INDIA LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00626/AM14/ RLA File :37/24/040/00002/AM14/ Lic.No/Date:3710002310
08.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued. The case is re-listed for 5.2.2014
 

87

Case No.:5/37/83-ALC1/2013 Party Name:PLASTENE INDIA LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00627/AM14/ RLA File :37/24/040/00003/AM14/ Lic.No/Date:3710002311
08.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

88

Case No.:6/37/83-ALC1/2013 Party Name:PLASTENE INDIA LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00628/AM14/ RLA File :37/24/040/00004/AM14/ Lic.No/Date:3710002312
08.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

89

Case No.:11/41/83-ALC1/2013 Party Name:GEM AROMATICS PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00653/AM14/ RLA File :03/94/040/00680/AM14/ Lic.No/Date:0310757573
12.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.4.2014
 

90

Case No.:16/41/83-ALC1/2013 Party Name:PIRAMAL ENTERPRISES LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00658/AM14/ RLA File :03/95/040/00612/AM14/ Lic.No/Date:0310757683
12.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

91

Case No.:18/41/83-ALC1/2013 Party Name:SWASTIK INDUSTRIAL ENTERPRISE Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00660/AM14/ RLA File :03/95/040/00632/AM14/ Lic.No/Date:0310757676
12.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

92

Case No.:23/41/83-ALC1/2013 Party Name:BAYER VAPI PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00665/AM14/ RLA File :03/94/040/00674/AM14/ Lic.No/Date:0310757577
12.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

93

Case No.:15/41/83-ALC1/2013 Party Name:BAYER VAPI PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00657/AM14/ RLA File :03/94/040/00670/AM14/ Lic.No/Date:0310757764
13.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(Chem.Div). The case is re-listed for 5.2.2014.
 

94

Case No.:17/41/83-ALC1/2013 Party Name:PARAMOUNT MINERALS & CHEMICALS LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00659/AM14/ RLA File :03/95/040/00584/AM14/ Lic.No/Date:0310757748
13.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

95

Case No.:21/41/83-ALC1/2013 Party Name:BAYER VAPI PVT.LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00663/AM14/ RLA File :03/94/040/00669/AM14/ Lic.No/Date:0310757759
13.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(Chem.Div). The case is re-listed for 5.2.2014.
 

96

Case No.:2/41/83-ALC1/2013 Party Name:CORTICA MFG ( INDIA ) PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00644/AM14/ RLA File :04/24/040/00196/AM12/ Lic.No/Date:0410152006
18.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to DIPP. The case is re-listed for 5.2.2014.
 

97

Case No.:3/41/83-ALC1/2013 Party Name:CORTICA MFG ( INDIA ) PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00645/AM14/ RLA File :04/24/040/00197/AM12/ Lic.No/Date:0410152000
18.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

98

Case No.:4/41/83-ALC1/2013 Party Name:CORTICA MFG ( INDIA ) PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00646/AM14/ RLA File :04/24/040/00356/AM12/ Lic.No/Date:0410152005
18.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

99

Case No.:20/41/83-ALC1/2013 Party Name:SCHOTT KAISHA PRIVATE LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00662/AM14/ RLA File :03/95/040/00647/AM14/ Lic.No/Date:0310758089
18.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  been received and being sent to DIPP. The case is re-listed for 5.2.2014.
 

100

Case No.:30/41/83-ALC1/2013 Party Name:HPL ADDITIVES LIMITED(FORMERLY KNOWN HIGH POLYMER Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Approved

HQ File :01/83/050/00672/AM14/ RLA File :05/23/040/00338/AM14/ Lic.No/Date:0510371305
20.11.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their U.No.14010/7/2011-Ch.II     dated 12.2.2013,  the Committee decided to approve the case on repeat basis as under :-
 

Export Item Qty. Import Item Qty.
KINOX-B15 mixture of ( 1
Part Pentraerythrityl –
tetrakis-(3,3,5-
ditertiarybutyl-4 hydroxy
phenol) propionate.
(KIONOX 10) + 2 Parts
Tris (2,4-Ditert-butyl-
Phenol) Phosphite (KINOX
68)

1 Kg 1. 2,6 Ditertiary butyl Phenol
2. Methyl Acrylate
3. Penta-erythritol
4. Methanol
5. 2,4-Di Tert Butyl Phenol
6. Phosphorus Trichloride
7. Iso Propyl alcohol

0.342 Kg
0.148 Kg
0.0478 Kg
0.300 Kg
0.801 Kg
0.178 Kg
0.0247 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

101

Case No.:39/41/83-ALC1/2013 Party Name:STONEMEN CRAFTS INDIA (P) LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00681/AM14/ RLA File :06/24/040/00022/AM14/ Lic.No/Date:0610034958
20.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to DIPP. The case is re-listed for 5.2.2014.
 

102

Case No.:43/41/83-ALC1/2013 Party Name:OREN HYDROCARBONS PRIVATE LTD. Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00685/AM14/ RLA File :04/24/040/00179/AM14/ Lic.No/Date:0410152255
26.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

103

Case No.:1/37/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00623/AM14/ RLA File :17/24/040/00090/AM14/ Lic.No/Date:1710005595
28.11.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

104

Case No.:2/37/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00624/AM14/ RLA File :08/24/040/00380/AM14/ Lic.No/Date:0810126836
03.12.2013

Defer Date:19.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 19.2.2014.
 

105

Case No.:3/37/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00625/AM14/ RLA File :08/24/040/00379/AM14/ Lic.No/Date:0810126837
03.12.2013

Defer Date:19.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 19.2.2014.
 

106

Case No.:22/41/83-ALC1/2013 Party Name:EVERSHINE WOOD PACKAGING PVT LTD Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00664/AM14/ RLA File :04/24/040/00201/AM14/ Lic.No/Date:0410152680
06.12.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 5.2.2014
 

107

Case No.:40/41/83-ALC1/2013 Party Name:KRISHI RASAYAN EXPORTS PVT. LTD., Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00682/AM14/ RLA File :02/24/040/00155/AM14/ Lic.No/Date:0210197839
17.12.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.
 

108

Case No.:41/41/83-ALC1/2013 Party Name:KRISHI RASAYAN Meet No/Date:41/83-ALC1/2013
08.01.2014

Status:Case Deferred

HQ File :01/83/050/00683/AM14/ RLA File :02/24/040/00156/AM14/ Lic.No/Date:0210197847
17.12.2013

Defer Date:05.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy  has been received and being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 5.2.2014.

  
  
Date:24.01.2014
Place:New Delhi

Daya Shankar 
Dy. Director General of Foreign Trade
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